
published in Gazette of India dated 
the  13th  March, 1979, masking cer­
tain  alternation*  in Part I of the
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Notifications  under Companies  Act,

S956 AND RE.  DELIMITATION  OF  PARLIA­
MENTARY  AND  ASSEMBLY  CONSTITU­

ENCIES  m  Tamil  Nadu.

THE  MINISTER OF  STATE  IN 
THE MINISTRY OF HOME AFFAIRS 
AND  IN THE MINISTRY OF LAW, 
JUSTICE AND COMPANY  AFFAIRS 
|SHRI S.D. PATIL) : 1 beg to lay on the

(1) A copy of Notification No. G.S.R. 
mofE) (Hindi and English versions)

239 Papers .

Schedule VI to the Companies Act, 
1056 regarding preparation of Balance 
Sheets, under aub*«ection (3) of section 
641  of of the  said Act. [Plactd in 
library See No. LT-4165/79J.

(a) A copy of Order (Hindi and Eng* 
lith  versions) published in Notifica­
tion No. S.O. 117(E)  in Gazette of 
India dated the 28th February; 1979 
nuking certain  amendments in the 
Delimitation of Parliamentary and 
Assembly Constituencies Order, 1976 
(without altering the extent of any cons­
tituency  as given in the Order) in 
respect of the State of Tamil Nadu, 
under  sub-section  (3) of section 8 
of the Scheduled  Castes and Sche­
duled  Tribes  Orders (Amendment) 
Act, 1976. [Placed in Library. See 
No. LT-4166/79].

ANNUAL REPORTS Op THE RBG1STRAR op 
NEWSPAPERS  FOR  INDIA  ON  PRESS IN 
INDIA  FOR 1976 AND 1977

THE  MINISTER  OF STATE  IN 
THE MINISTRY OF INFORMATION 
AND  BROADCASTING  (SHRI JAG- 
B1R SINGH): I beg to Uy on the Table 
a copy each of the following reports (Hindi 
and English version*):

(i) Annual Report (Part II) of the 
Registrar of  Newspapers for India 
on Press in India, 1976.

(a) Annual Report (Part 1) of the Re- 
gistiar  of Newspapers for India on 
Press m India, 1977.

[Placed in Library. See No. LT-4167/79J

SHRI  JYOTIRMOY  BOSU  (Dia­
mond  Harbour):  You said you were
competent to pass orders, but to only one 
section of the House? Here is this report 
for the year 1976, and we are passing 
through 1979.  What  have you to say 
about this, My  Lord’s

MR,  SPEAKER : Secretary to report 
the message from  Rajya Sabha.

SHRI JYOTIRMOY BOSU :  What 
has the  Minister to say why this report 
of 1976 is being laid oft the T4ble of die 
House now in 1979?

MR. SPEAKER : The difficulty!* that 
you first asked me, and not him. If you 
bad asked him, he would ban* answered.

SHRI  JYOTIRMOY BOSU i I an 
asking him now through ye*


